
161        Half-an-hour [27  AUG.   1976] Discussion 162 

SHRI ANNASAH1B P. SHINDE : Better il 
vim allow me to sit down. It is a very wide 
subject and perhaps 1 cannot do justice to 
the subject. Iseder if I finish it now because 
othc:wise it will talc :. Only one or two 
minutes more 1 will take. 1 wouU iikc to 
make only two observations. Take-over of 
wholesale trade or national,- i of jute, 
textiles and sugar are very v.'.iv
 subjects and with ..il the hurni- niy   
command  1  woulei  submit  I'oi 
consideration   of   lion.   Members   that try  
is ualiscd would not be collect.    1 do not 
thnk it i> Mich a simple solution. 

SHRI  KALP NATH RAI :  Wha1   id. u 
sugar industry '.' 

SHRI ANNASAH1B \DH : Even 
sugar industry, there are many ad- 

tninistrative,   Una >nal     an 
I 
other problems. 

SHRI  KALP  NATH,  RAI.   Promises? 
SHRI ANNASAHIB P. SHINDE: Gov 

eraan a  responsibility  to see     that 
promises il do . no)    i any harm to 

the economy as a whole.    So we  have  to 
consider these  prob   a carefully and alter 
considering, alter weigh ing all the pros and 
cons Government  Eai to   come   tp  a  
conclusion.    I   think     thi' point  has   
l»eeii   replied  on   a   number    o occasions 
by  Mr.  Shah  Nawaz Khan others.     
Therefore,  I would like to make a  broad  
submission  that  as  far    as    my Ministry   
is   concerned,   1   appreciate     the 
sympathy and support of the hon. Members, 
lion.   Members  should  be  happy that with 
the co-operation of the  Indian farm ers who 
are a very hard-working comtnu nity—who 
labour da.)   in ami day out—the tits   that   
we   are   getting  are   very  encouraging.    
With the co-operation and in  I   lion.  
Members we shall continue to make 
progress and  further advan 

ulture so that this conn 
try becomes a first-rate power in times t< 
tome. 

[HE VICE-CHAIRMAN (SHRI LOKA-
NATH MISRA): Now that it is one roinute 
past live, we can go over to the next item.    
Mr. Bhupesh Gupta. 

[The Vice-Chairman    (Shri  V.  B. Raju) 
in the Chair.] 

HALF AN HOUR DISCUSSION ON 
POINTS ARISING OUT OF ANSWER 

TO STARRED QUESTION NO. 35 
GIVEN ON HTH AUGUST. 1976 RE-
GARDING REDEVELOPMENT OF 
CHAWRI BAZAR AREA IN DELHI 

SHRI       BHUPESH      GUPTA      (West 
Bengal) :  Sir. I rise  to raise a discussion 6-
670 RSS/76 

on the resettlement and redevelopment of the 
Chawri Bazar area not exactly with die same 
feci ing with which 1 visited that area 
immediately after the so called scheme _d by 
the Delhi Municipal Corporation on May 
27th this year because, Since then—between 
that time and now—  things have somewhat 
seemed io have improved in the thinking of 
the authorities concerned. Nevertheles, the 
issue is one ..inch calls for consideration by 
Parliament. 

Sir, we are discussing the redevelopment not 
of any area but of Shahjahanabad, the in this 
Oicat city of our past heritage—our heritage, 
our way of life and the traditions of our 
freedom struggle. I think I would b- well-
advised to begin the ion by referring to the 
House what Prime Minister Indira Gandhi 
said in her message to the UN Conference on 
Human Settlement held in Vancouver, 
Canada : 

"Cities are losing their personalities A 
closed-in atmosphere of high-rise 
buildings causes complex social and psy-
chological problems. We must preserve 
what we inherit from the past and prolong 
the  life of  what we  build..." 

Coming   to   Shahjahanabad   City,      Prime 
Minister Indira Gandhi sent a message once 

    on  die  redevelopment of the 
halijahanabad   area   last   year.    In      that 

message she said :— 
"Shahjahanabad is a unique mixture ol 

beauty and squaloi . . . Yet the Walled 
City remains the repository of much thai 
is line in the artistic and social life ol our 
people." 

"the ;lien adopted a lecommen 
la!ion in 'inch it was said : "The problem' of 
redevelopment of Shahjahanabad shoult 

n from human and sociological pers 
pective...   and   ...   that  in   the     overal 

  b   to  redevelopment of the     City 
putting it down would be wrong." Now, Sir 

I also speak in the same spirit. The Prime 
Llent   words   in   this   matte 

• us Ihe guidelines for our approacl 
men! of the historic city o 
Shahjahanabad and Chawri Bazar in parti 
cular. Sir, I am for retaining the culture 
herita] i   the same  time,  adding t 
the majesty that has been bequeathed to u 
from the bygone days. What is importan for 
us is t" find ways and means of blend ight   
perspective   of  future   wit 

cellence of our great culture of th 
past, 

Now   about   the  area.     This   is  an   are 
(rich recalls to mind the historic contribu 

tion.    This  is an area where  Hindus ani 
Muslims   have   lived   in     refeshingly     fir 

Hindu-Muslim brotherhood in the days   i 
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over, demolished and developed as houses 
for the people living in them or that people 
Mom the adjoining areas should be brought 
there. That directive was never implement 
ed by the Delhi Development Authority. 
His guidance was that its classical charac 
ter must be preserved. That also had not 
been done by the Municipal Corporation. 
More than seven hundiej crores had been 
given by the Government of India to the 
SIu n 1 it during the last 
ID or 16 years. Not one katra, to our 
shame, has b-tn taken over and improved 
or  redeveloped  by  the mi and  the 

minorities, there are lar^e scale go-
downs  of  the  wholesale  dealers;   there  is 

loxious tiade and industry causing 
damage and injury to health, and insanitary 
conditions are certainly there, which facts we 
must keep in mind. These have not been 
removed in the three decades. Who is 
responsible for it, we should like to know. 

5ir, let me now straightway come to the 
cheme of  the     Municipal 

Corporation w,.s announced on May 27 this 
I y the Commissioner, Mr. Tamta. The 

scheme envisaged bulldozing and demolition 
of all that exists in that aiea. The scheme 
smaks of vandalism.   It was then 

t that alter the complete demolition and 
razing of the structures to the ground throwing 
thousands of people on the streets, 

should come up multi-storey ed blocks 
of commercial buildings to proclaim to the 
world how bright things are, while our 
common people suffer and cultural heritage 
goes down iii Ihe debris ot destruction—
whether by means of bulldozing or other 
means, it is not for me to say. This was a brain 
wave on the part of tile Municipal 
Commissioner. The schei the Master Plan, it 
did not conform to the 
Development Act of 1958 or to the Delhi 
Municipal Corporation Act of 1957. Sir, in 
preparing the scheme, the Urban Arts 
Commission was not consulted. The  : 
implications were not woiked out. Rehousing 
of the  persons  who  would     be 

d as a result of the desti not even 
thought of.    All the provisions of ihe   Master   
Plan  were  flouted.     E 
as of the experts and of the Slum ice 
Department of the DDA were ignored. The 
Corporation also, if 1 may say so, acted 
without jurisdiction in this matter. It had no 
locus standi or statutory authority to 
undertake or announce any such proposal. 
Sir, that created a widespread panic among the 
people. Everybody felt that before them was 
destruction. Everybody was frightened by the 
approaching bulldozer,. Ihe destruction of their 
heritage, the des-of their cultural life, the 
disruption of their economy and their removal 
to unknown areas, with uncertainty of their life 
which seemed bleak. Naturally the people were 
panic-stricken and WCTC full of apprehension.   
All over there was a climate 
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of despair and so on. la that situation, Sir, I 
went. After the objections had been filed—I 
am told more than 1,000 objections had been 
filed—the Municipal Commissioner has, I 
believe, announced that this scheme, or 
whatever you call it, has been transferred to 
the Slum Clearance Department of the Delhi 
Development Authority. I think it has been a 
wise step and I welcome that decision. 

Sir, in this connection, permit me also to 
mention one or two things that have been done 
during last week, and I say this because the 
Minister deserves a word of appreciation. The 
earlier demolitions that were carried on by the 
police have been given up, it seems. I am very 
happy. I hope this will not be resumed again. 
Khati-kia busti was removed without the 
police help, but with the co-operation of the 
people and local social workers. I congratulate 
the local people as well as the social workers. 
Nornal busti was removed and the people 
were removed to transit camps and now, Sir; 
they are being brought back to the same site, 
to newly constructed quarters. That is how it 
should be. Remove them to transit camps 
temporarily, reconstruct quarters and bring 
them back to the life which belonged to them, 
not to a bad one but a better one. That should 
be the approach. If the Minister is taking this 
approach, I am fully in support of him. I hope 
this broadly correct approach will be pursued. 
Sir, what T would like to say is— and this will 
be the last part of my discussion—that I do not 
want to go into any acrimonious debate. I am 
told the scheme has become a proposal. T 
think you better forget that scheme. Let the 
scheme not be remembered at all. Let us do it 
through mutual consultations as to how this 
area should be developed. We can then decide 
in a better way. Now the Delhi Development 
Authority is in the picture. I hope they will set 
about the task in the spirit in which Mrs. 
Indira Gandhi spoke to the Seminar and to the 
Vancouver Habitat Conference. 

Sir, my first suggestion is that slums, katras 
and bustis should be removed with the co-
operation of the people, not by highhanded 
methods. People should be shifted to nearby 
transit camps and then they should be brought 
back and rehoused at the earliest in the new 
buildings constructed on the old sites from 
where they were removed. That is very 
important. We can do that. They are doing it 
now, as I said, in the case of Nornal busti. AH 
godowns, storage premises, noxious trade, 
etc.. must be removed. There can be no 
question of compromise on that. But the use 
of the premises thus vacated should be frozen. 
These should be utilised for housina com-
munity services. Even w the case of Turkman 
Gate, the area that has been vacated should be 
restored to the people who had 

been removed from there. New constructions 
should come up and the people who had been 
shifted from there should be brought back and 
put in the new constructions. In no case 
should this Turkman Gate area be given to 
private parties, the Corporation or other 
bodies for the construction of mulli-storeyed 
buildings or for auctioning. That is what I 
would suggest. I hear that there are some 
proposals to give the vacated area of Turkman 
Gate to these people. Everything should be 
done according to the Master Plan. 

Road widening should also be undertaken to  
the  extent  laid  down  by  the   Master Plan.    
(Time-bell rings.)     I am finishing. These are    
important constructive general suggestions. I 
hope you will give me just one or two 
minutes.   Sir, we are in Parliament and it is 
our task to look after specially  the  
development  of  Delhi.     They have not only 
given this city to us,   but they have made it 
the embodiment of India's culture and  
heritage.    We are a kind of trustee  for  not  
only   the  preservation   of what  we  have  
got  from  our  forefathers and fathers,   but we 
should develop something ourselves in order 
to bring modern life there. It is possible and it 
is being done in other countries.   This can 
never be done without     having a     proper    
human and socio-economic outlook and above 
all without having the finest human 
sympathies for the poor sections of the people,   
especially the city poor. We are a proud and 
powerful nation, morally at least, not because 
we have got multistoreyed buildings kissing 
the skies.   We  are  proud   of something  else. 
We are  proud because in Delhi we have our 
historical monuments which are symbols of 
our great culture.    We are proud of our 
civilisation.    We are proud  of oui Taj Mahal 
and many forts and many othe things.    This 
Shahjahanabad city is at thi background of our 
civilisation and therefore it must be preserved 
at all costs.   Nobod; has  any  right to destroy 
anything of it; majesty  that speaks  of   our 
culture    an. which reminds us of our precious 
heritage Nobody  has  that  right.     Tf 
something  i wrong there, correct it improve it; 
rectif it.   Let the katras be removed or 
rectified Let something better come up there.    
W can  do  that.     Let the  rakshas  and  othe 
things RQ from that area.    I agree.   Thi 
should be our approach and therefore ste] 
should be taken in this direction.   We ai all in 
favour of    the    re-development    i Delhi.    
But then  we  must ask :     Who responsible 
for ignorinc the Master Plan ( for not 
implementing it which we in Pa liament 
endorsed in  1961 ?    Why    duri these  16 
vears the whole thing    was    t passed ?    
Monies were spent in  a    wro way    and    the    
Master    Plan    was    r in    the    cold    
storage.    Somebody shoi explain    whv    it    
was    not      impleme ed.     The  failures  and  
follies  of  those authority  should  not be  
rewarded by t 
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Sir. I have not spoken here in a debat 
ing spirit. Here is a matter over which 
constructive co-operation of all men and 
women of goodwill belonging to various 
political parties and social organisations is 
undoubtedly called for. Here is an issue 
over which we must seek the co-operation 
of those men who want to make their area 
better, who want to improve their homes, 
who want to give an assurance that they 
shall remain over there as proud citizens 
proud not only because of their past but 
proud also because through the past they 
shall bring the blessings of modern civili 
zation.   '' 

THE VICE-CHAIRMAN   (SHRI V. B. 
RAIU):    The Minister. 

THE  MINISTER  OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI H. K. L. BHAGAT) :   Sir,  we are all—
at least, I am—a very warm admircr of sincerety  
of purpose,  the great ability and the force of 
oration of my very senior friend, Shri Bhupesh 
Gupta.    With the utmost respect and humility, I 
might say that so far as the Government is 
concerned, it values  the  culture  and  heritage  
of  Delhi imensely. The Government knows very 
well the  historic  part played  by Delhi  in  the 
freedom struggle,  in  our old  city known as 
Shahjahanabad. We have all very great respect 
and reverence for all the leaders and people   of  
Delhi   who   participated   in   the struggle. The 
Government has no intention whatsoever of in 
any way harming the culture and heritage of this 
old city, Shahjahanabad.    As a matter of fact, 
the Government has always scrupulously taken 
pains to maintain the old culture and heritage of 
this old "city.    And I can say it absolutely 
firmly that we have  no intention of destroying 
or weakening   Delhi's    culture   or heritage.    
But T hope he would agree with me, as the 
himself hits said, that insanita-tion is no part of 
our culture, insanitation decay and congestion is 
no part   of   our heritage.      As    he    himself    
stated.    Shri lawaharlal Nehru had suggested 
that certain katras should be taken over and im-
proved and certain things should be done. 

As far as the scheme is concerned, as I have 
already every respectfully submitted before 
this House, there were proposals framed by 
the Municipal Corporation, for which they 
were quite competent uhder the Municipal 
Corporation Act which was framed 
bv'Parliament. Thev framed proposals and the 
proposals have been given over by them to 
the Delhi Development Authority. And T 
might repeat that what is required under the 
various laws, rules and regulations, etc.. will 
certainly be considered by the D.D.A. 

I might also say that the human aspect is 
more important than even the rules and 

[Shri Bhupesh Gupta] kind of Plan which 
was announced in May and  which ignores 
almost everything that we stood for.    It 
ignores the Master Plan. It ignores the 
Parliament.    It ignores the measures that we 
passed.    I must say that I have been in touch 
with the hon. Minister.    I have brought 
everything to his notice because having gone 
to that area myself, I could do that.    I must 
say to his credit that he immediately replied  
to my letters   saying   that  everything   was   
being looked into and remedial measures not 
only in this  area but also in the resettlement 
colonies would be taken. That is a construc-
tive approach. And I welcome that.   I am not 
accustomed to saying unnecessary good 
things about the Ministers.    Our Ministers 
have always that kind of people to praise 
them, whether they deserve  it or not.     I do 
not belong to that category of people. But it 
must be stated that as far as Shri Bhagat is 
concerned, he has taken our representation   
quite    seriously    and   he can count on the 
cooperation of the people. 

Now, Sir, before I sit down, let us from this 
forum give an assurance to those people who 
live  in the great walled city of 
Shahajahahabad that we    understand their 
emotions, that we understand their difficulties, 
that we cherish their culture, that we would 
like them to preserve their heritage and we 
will help them in that way in better, ing their 
life within the framework of what deserves to 
be preserved.    No body    will throw them out 
of their houses or destroy the/r construction 
and remove them to uncertain areas. We must 
give them an assurance for a better life, more 
beautiful  life. That  should  be the  assurance.   
If through King Shahajahah we have got many 
things, through our own effort let us try and 
see what modern  science   and technology  
can bring to the heritage of the old civilisation 
and   ihus  make  them look  sublimer, make 
the life of the people there better and also 
uphold and cher'sh the majesty and    glory of  
the   past.    That  would have  been     a 
rewarding    contributioh  on  the    part    of 
Parliament. 

Therefore,   I appeal to the Government 
.... (Time Bel! rings) _____   I appeal to the 

Minister and I appeal to everybody that let us 
go out in all sympathy to the men and 
women, the working people, of the city of 
Shahjahanabad and tell them in words of 
assurance that they shall live there not a 
sordid life but they shall live there a more 
honourable life. It will be better ind more 
beautiful. Whatever is good shall >e 
preserved. Whatever their culture shall )e 
maintained, Its structures, buildings, chools 
and other things are witness to the vnsf. They 
carry a message of many ages :oming from 
the walled city. This shall e cherished as 
anything precious could be herished. With 
this assurance, I think we lould conclude the 
debate. 
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regulations. And the Government is very 
much alive to the human aspect of it. In fact, 
in i'raming all schemes and execuiing them, 
the Government, to the best of its capacity, 
has kept the human aspect before it. The 
Government has no intention to cause any 
unnecessary inconvenience and hardship to 
any section of the people, much less the  
poorer sections of the people. 

The Government is very much aware that a 
large number of poor people and artisans, 
Hindus and Muslims live there. The 
Government is very much aware of the se-
cular character of this old city of Shahja-
hanabad. All that is before the Government 
and will continue to be before the 
Government. Shri Bhupesh Gupta said that we 
must have constructive co-operation. That is 
the Government's approach. That is what we 
have always welcome and we will continue to 
welcome. He sent me certain suggestions. He 
gave certain suggestions here. A number of 
other Members of Parliament belonging to our 
own party and residents of that area also gave 
certain suggestions. Those suggestions will 
surely be considered in all seriousness by the 
D.D.A. I cannot speak very clearly on this 
point. T would like to submit one thing for his 
consideration and for the consideration of this 
House. I am not making any comments on 
these particular proposals. I do not know what 
shape they will ultimately take. There is a 
procedure which will have to be gone into. So 
far as noxious industries and godowns etc. are 
concerned, he himself has demanded their re-
moval. Of course, the proposal is to remove 
them and they will also be provided with 
some alternative accommodation. 

I would like to pose a question which we 
must consider in all seriousness. Before I do 
that, I would like to say that it is not that the 
Master Plan has not been imrtlemented or has 
been fully violated in Delhi. With all humility, 
I would say that probably Delhi is one city in 
the whole country where the Master Plan has 
been areatly implemented. I won't say that 
everything iq heaven here or everything is 
absolutely O.K. By and large, I think, most 
vigorous efforts have been made for imple-
menting the Master Plan in Delhi. Delhi was 
not as it is today ten years ago or five years 
ago or three years ago or even a vear ago. 
Delhi's outlook has verv much improved and 
the Government has done its best to 
implement the provisions of the Master Plan. 
Certainly, the Government wants to implement 
the provisions of the Master Plan. It is not that 
the Master P'an has not been implemented or 
the Master Plan has been Ihrown to winds. 
The Government's anxiety is to implement the 
Master Plan. Wherever the Government thinks 
it necessarv. the Master Plan can be changed 
also.   But that will be done under the 

law and taking into consideration the human 
necessity. In this House, many hon. Members 
have suggested on many occasions that the 
Master Plan should be changed on human 
considerations. The Master Plan is not more 
important than the human beings. I am not 
saying one way or the other. I am speaking 
generally. The Government is keen to 
implement the provisions of the Master Plan. 
He himself said that not much has. been done 
to improve this old city of Shahjahanabad. One 
scheme was taken up which, I think, he has 
mentioned and the Government got some 
appreciation. The whole question before us 
would be as to what should be done about this 
old city of Shahajahanabad where the highest 
density of population is there and where a 
number of problems of conjection traffic, 
transportation, insanitation. lack of ground or 
land for providing better facilities, etc. are 
there. Should it be allowed to continue as it is, 
as we have been doing for a long time or 
should we try to improve it ? If we have to 
improve it, we have to keep all the 
considerations, the human consideration, 
consideration of rules and regulations etc. 
before us. All these things have to be there. 
Surely, the jurisdiction of the Urban Arts 
Commission that it has under the law, will be 
fully respected. There is no question of 
disregarding any authority under the law or the 
jurisdiction of the Urban Arts Commission. I 
would say that we have to improve things. It is 
also not true that slums in Delhi have not been 
removed. I would agree with him that the 
attention that katras required has not been 
given. There were a large number of slums in 
Delhi, apart from katras. My hon. friend 
knows it that about a lakh and a half of people 
living in slums—I am not talking about Jkuggl 
Jhonpri—were removed. Construction of 
tenements was done and they were shifted to 
these tenements. Some tenements are also 
under construction. I would not say that the 
problem of slums has been eliminated in 
Delhi. I would say that the problem of slums 
has, to a large extent, been contained in Delhi. 
By shifting all Jhuggi Jhonpris to the 
resettlement colonies, 1 think Delhi has 
achieved something of which all of us can be 
proud. It was done with all the limitations, 
difficulties here and there grievances here and 
there and certain lapses here and there. There 
could be certain things still existing and the 
Government w;H surelv give due cob-
sideration to it. But Delhi to mv mini has 
achieved something of which all of us can be 
very rightlv and with justification be proud of. 
And in a short time, we have achieved 
somethinp which for a lone time could not be 
achieved elsewhere in the world. I end, Sir, by 
repeating that th Government will keep all 
these human con siderations before it. And all 
the represen tations that we have received have 
bee 
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[Shri H. K. L. Bhagatl 
passed on to the D.D.A. with instructions that 
they should be given consideration. So far as 
these are concerned, these '.vere proposals 
which will be examined duly and proper 
decisions taken. 

Shri Bhupesh Gupta mentioned about the 
Prime Minister previously. Well, if any 
direction in policy is given by the Prime 
Minister, the Government is bound to obey it. 
Certainly, if any directions of policy are there 
by the Prime Minister, the Government will 
obey them. There is no question of not 
obeying them. Therefore, I would submit, let 
us not be excited about it. 

SHRI BHUPESH GUPTA : The Prime 
Minister gave a general direction. It is the 
duty of the authorities to translate that into 
action. 

SHRI H. K. L, BHAGAT : I can assure the 
hon. Member that the Government will not go 
against any intention of the Prime Minister. 
The question does not arise. And one thing 
more I would say. Well, let us not get excited. 
If the people felt a little panicky, let us not 
make them more panicky. So, I would very 
respectfully say that we dispassionately 
consider the whole issue. It should be 
considered on pure merits. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Now a short intervention by Shri  
Khurshed  Alam  Khan. 

SHRI KHURSHED ALAM KHAN (Delhi) 
: Sir, 1 will just put one or two questions. But 
before I do that, I would like to mention a few 
names. Hon. Shrii Bhupesh Gupta mentioned 
a few names of the residents of this place, the 
ancient city, to which list, T would like to add 
a few more names. 

character, of the area which itself is a pan of 
our composite culture so dear to us all in 
Delhi; whether it is also not a fact that the 
modern multi-storey structures around Jama 
Masjid will create a concrete jungle and thus 
overshadow this historical building which is 
the most precious heritage of us all; and 
whether it is also not a fact that the widening 
of the Urdu Bazar road will cause destruction 
to the property of the Wakf Board and Wakf 
Board is already bankrupt and, therefore, they 
will lose further sources of income. Sir, I 
would also like to add that in Frankfurt, the 
Goether Hall was completely destroyed during 
the Second World War but it was rebuilt 
exactly with the same material and on the same 
style because they wanted tr preserve their 
national heritage. And I t h i n k  this can be ah 
example to us also. 

 

Sir, I would like to know whether it is not a 
fact that large-scale redevelopment of this 
area will completely destroy the special
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SHRI H. K. L. BHAGAT: Sir, I first refer to 
what our lady Member from Delhi, Shrimati 
Savita Behen said, Now, it is a question of 
availability of land. Where land is available 
for industrial use, that uiil have to be seen. 
Secondly, what are the kinds of industries and 
where they can be shifted 7 I can only say that 
all possible human practical considerations 
shall be kept in view while shifting those 
industries and I think I need not repeat that 
there
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is no better friend of the poor people than the 
Prime Minister and we are all guided by the 
approach and the policy which she laid down 
and we will do our best to see that no 
unnecessary human hardship is caused  to 
anybody. 

Now, with regard to what the honourable 
Shri Hashmi said about Shahjahanabad, the 
seminar   and    its    recommendations—Shri 
Khurshed  Alam  Khan also mentioned  it; 
Shri Bhupesh Gupta also mentioned it—it is 
not that the recommendations of the sent'nar 
on Shahjahanabad have been put into cold-
storage or that they have been forgotten or 
put in some shelf.    They are, after all,  
recommendations.     The  Ministry  ap-
pointed an inter-ministerial panel to go into 
those recommendations to examine its vari-
ous aspects.   Now,  the report of the inter-
ministerial panel has come.    The Ministry 
will consider the recommendations on Shah-
jahanabad—the   recommendations    of the 
seminar.    So far as clearance or develop-
ment of the city area of Shahjahanabad is 
concerned, the DDA will certainly keep it in 
view and give due consideration to what the 
Government decides about this and also the 
recommendations that we have made. The 
DDA will examine   all   these   things; it is a 
part of their consideration. 

I very much agree with my honourable 
friend Shri Khurshed Alam Khan when he 
mentioned some very prominent names of 
Delhi leaders who were not only Delhi leaders 
but they have become all-Tndia leaders. . . 

SHRI KHURSHED ALAM KHAN : My 
question was entirely different. It had nothing 
to do with Shahjahanabad... 

SHRI H. K. L. BHAGAT : 1 am just 
coming to your question. I have great respect 
for those leaders. They were actually 
responsible for our rehabilitation in Delhi. 
Shri Khurshed Alam Khan reminded me of the 
late Maulana Ahmad Sayeed. T am grateful"to 
Shri Khurshed Alam Khan. He said that we 
must keep Jama Masjid before us for any 
development plan. Who will not do it ? Can 
Jama Masjid be ignored ? The Government   is   
so  keen   to   preserve   the 

grandeour and the beauty of Jama Masjid. 
DDA has spent nearly fifty lakhs of rupees to 
preserve its grandeour, its majesty and Its 
beauty. Certainly, any development authority 
will keep before it this great historical place, 
which is one of the "most respected places in 
the world. 

I know the anxiety, the sincerity and the 
devotion or my honourable friend Shri 
Khurshed Alam Khan, to the people of 
Delhi and 1 am sure that what he has said, 
will be given full consideration by the au 
thorities concerned. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Not only the participants are in-
terested in Delhi, Delhi belongs to the whole 
of India. 

SHRI H. K. L. BHAGAT : Yes, it belongs 
to the whole of »he country; as a matter of 
fact, to the world. 

MESSAGE FROM   THE   LOK   SABHA 
The Factories (Amendment) Bill, 1976 

SECRETARY-GENERAL : Sir, I have to 
report to the House the following mes sage 
received from the Lok Sabha signe by     the   
Secretary-General   of     the   l.o 
Sabha :— 

"In accordance with the provisions i 
Rule 120 of the Rules of Procedure at 
Conduct of Business in Lok Sabha, am 
directed to inform you that Li Sabha, at 
its sitting held on the 27 August, 1976, 
agreed without any amen ment to the 
Factories (Amendment) I 1976, which 
was passed by Rajya Sab at its sitting 
held on the 11th Augv 1976." 
THE VICE-CHAIRMAN    (SHRI V. 

RAJU) :    The House stands adjourned 
II A.M. on Monday, the 30th August, IS 

The House then adjourned 
fifty minutes past five of the cl 
till eleven of the clock on W 
day,  the   30th  August,   1976. 
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